List of Latest | septemberio

scconme ' 2024

Web Edition.

Supreme Court,

With an ever expanding database and documents added ngh Courts
everyday, SCC Online® users get a comprehensive research ) !
experience for legal content from India and many other nations. Tribunals and

Statutes


https://t.me/scconline�
https://twitter.com/scconline�
https://www.youtube.com/user/thescconline�
https://www.facebook.com/scc.online�
https://in.linkedin.com/company/scconline�
https://www.instagram.com/scconline_�

Supreme Court

Kazi Akiloddin v. State of Maharashtra, (Surya Kant and K.V. Viswanathan, JJ.), 2024 SCC OnLine
SC 2492

State of Punjab v. Davinder Singh, (Dr D.Y. Chandrachud, C.J. and Sanjay Kishan Kaul, Sanjiv
Khanna, B.R. Gavai, Surya Kant, J.B. Pardiwala and Manoj Misra, JJ.), 2023 SCC OnLine SC
2135

Allahabad High Court
Abdul Sattar v. Union of India, (Vivek Chaudhary, J.), 2022 SCC OnLine All 1751
Amardeep v. Rashida Kinnar, (Salil Kumar Rai, J.), 2022 SCC OnLine All 1720

Anamika Srivastava v. Anoop Srivastava, (Rakesh Srivastava and Ajai Kumar Srivastava-I1, JJ.), 2022
SCC OnlLine All 1702

Anil Kumar Gupta v. Collector/District Magistrate Meerut, (Saumitra Dayal Singh and Vinod
Diwakar, JJ.), 2023 SCC OnLine All 4133

Agama Builders & Developers Ltd. v. Civil Judge, (Sangeeta Chandra, J.), 2022 SCC OnLine All
1721

Ashok Kumar Kesarwani v. 6th ADJ, (J.J. Munir, J.), 2022 SCC OnLine All 1752

Bachchi Deviv. 3rd Addl. District Judge, (Sangeeta Chandra, J.), 2022 SCC OnLine All 1738
Catholic Diocese of Gorakhpur v. Bhola, (Kshitij Shailendra, J.), 2024 SCC OnLine All 5054
Chhaila Khan v. State of U.P., (Mohd. Aslam, J.), 2022 SCC OnLine All 1750

Colonel Mukul Dev v. Deveshwari Devi, (Siddhartha Varma, J.), 2022 SCC OnLine All 1741
Dalveer Singh v. State of U.P., (Jyotsna Sharma, J.), 2022 SCC OnLine All 1753

Devendra Tripathi v. State of U.P., (Siddhartha Varma and Ram Manohar Narayan Mishra, JJ.),
2024 SCC OnlLine All 5053

Durga Prasad v. Manju Singh, (Saral Srivastava, J.), 2022 SCC OnLine All 1734
Fatima v. Shahana Siddiqui, (J.J. Munir, J.), 2022 SCC OnLine All 1729

Gayatri Mohapatra v. Ashit Kumar Panda, (Surya Prakash Kesarwani and Rajendra Kumar-1V,
J1.), 2022 SCC OnLine All 1701

Gordhan v. Bohati, (Saral Srivastava, J.), 2022 SCC OnLine All 1728

Gosh Mohammad v. State of U.P., (Mayank Kumar Jain, J.), 2024 SCC OnLine All 5059
Gosh Mohammad v. State of U.P., (Rajan Roy, J.), 2023 SCC OnLine All 4130

Gosh Mohammad v. State of U.P., (Sameer Jain, J.), 2024 SCC OnLine All 5060

Gosh Mohammad v. State of U.P., (Saurabh Srivastava, J.), 2024 SCC OnLine All 5058
Gulab Giri v. Bajrang Bali, (J.J. Munir, J.), 2022 SCC OnLine All 1722

Hanuman Prasad Mishra v. Chandra Mohan Purswani, (Sangeeta Chandra, J.), 2022 SCC OnLine
All 1749

Heera Lal v. Jai Shanker, (Vivek Chaudhary, J.), 2022 SCC OnLine All 1757
Indrapal Singh v. State of U.P., (Jyotsna Sharma, J.), 2022 SCC OnLine All 1754
Jagat Singh v. State of U.P., (Jyotsna Sharma, J.), 2022 SCC OnLine All 1744

Junaid Ahmed Khan v. National Highways Authority of India, (Sunita Agarwal and Vipin Chandra
Dixit, JJ.), 2023 SCC OnLine All 4134
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Kailasho Devi v. State of U.P., (J.J. Munir, J.), 2022 SCC OnLine All 1704

Kamlesh Singh v. Board of Revenue, (Jaspreet Singh, J.), 2022 SCC OnLine All 1725
Kamleshwari v. Shiv Murti Lal, (Kaushal Jayendra Thaker, J.), 2022 SCC OnLine All 1700
Keshav Prasad v. Civil Judge (Senior Division), (Jaspreet Singh, J.), 2022 SCC OnLine All 1727
Khurshidurehman S. Rehman v. State of U.P., (Dinesh Pathak, J.), 2022 SCC OnLine All 1747

Lucknow Devolopment Authority v. Ganesh Shankar Tripathi, (Abdul Moin, J.), 2022 SCC OnLine
All 1732

Malati Sharma v. Raj Kumar Yadav, (Ajit Kumar, J.), 2022 SCC OnLine All 1731

Mool Chandra v. State of U.P., (Pritinker Diwaker, A.C.J. and Saumitra Dayal Singh, J.), 2023 SCC
OnLine All 4131

Mukesh Pachauriv. State of U.P., (Yogendra Kumar Srivastava, J.), 2024 SCC OnLine All 5057
Nagar Nigam v. Sharad Rohtagi, (Saral Srivastava, J.), 2022 SCC OnLine All 1742

Narain Das v. Prescribed Authority Civil Judge S.D., (Sangeeta Chandra, J.), 2022 SCC OnLine All
1740

Neha Tripathi v. State of U.P., (Anish Kumar Gupta, J.), 2024 SCC OnLine All 5051

Pradeep Kumar Dubey v. Kamlesh, (Vivek Chaudhary, J.), 2022 SCC OnLine All 1758

Pramod Yadav v. State of U.P., (Jyotsna Sharma, J.), 2023 SCC OnLine All 4129

Prema Devi v. State of U.P., (Abdul Moin, J.), 2022 SCC OnLine All 1733

Raghav Kumar v. State of U.P., (Anish Kumar Gupta, J.), 2024 SCC OnLine All 5052

Raja Ram v. Saroj Bala, (J.J. Munir, J.), 2022 SCC OnLine All 1723

Rajani v. Vipul Mittal, (J.J. Munir, J.), 2022 SCC OnLine All 1737

Rajesh Kumar Dubey v. State of U.P., (Sanjay Kumar Pachori, J.), 2022 SCC OnLine All 1719
Ram Babu v. Raj Kumar Singh, (Ajit Kumar, J.), 2022 SCC OnLine All 1748

Ram Bali v. Mahendra, (Salil Kumar Rai, J.), 2022 SCC OnLine All 1746

Ram Naresh v. State of U.P., (Karunesh Singh Pawar, J.), 2022 SCC OnLine All 1715

Ram Palat Prasad v. Triveni Prasad Kanoo, (Salil Kumar Rai, J.), 2022 SCC OnLine All 1745
Ram Pher v. Savetri Devi, (Jaspreet Singh, J.), 2023 SCC OnLine All 4132

Rukan Singh v. Mahendra Singh, (Siddhartha Varma, J.), 2022 SCC OnLine All 1736

Sanjay Kumar v. State of U.P., (Dinesh Pathak, J.), 2024 SCC OnLine All 5056

Sanjeev Chaddha v. State of U.P., (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All 5050
Santram v. State of U.P., (Karunesh Singh Pawar, J.), 2022 SCC OnLine All 1718

Shaki v. State, (Siddhartha Varma and Umesh Chandra Sharma, JJ.), 2022 SCC OnLine All 1716
Shobhit Sah v. Induranta Realtors, (Saral Srivastava, J.), 2022 SCC OnLine All 1739

Sohan Lal v. Chunni Lal, (Abdul Moin, J.), 2022 SCC OnLine All 1735

Sonu Kanoujia v. State of U.P., (Siddhartha Varma and Umesh Chandra Sharma, JJ.), 2022 SCC
OnLine All 1717

Sonu v. State of U.P., (Suneet Kumar and Umesh Chandra Sharma, JJ.), 2022 SCC OnLine All
1712

State of U.P. v. Bhanu Pratap Singh, (Ajai Kumar Srivastava-1, J.), 2022 SCC OnLine All 1705
State of U.P. v. Chandra Shekhar Singh, (Ajit Kumar, J.), 2022 SCC OnLine All 1726
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State of U.P. v. Israr, (Vivek Kumar Birla and Vikas Budhwar, JJ.), 2022 SCC OnLine All 1709
State of U.P. v. Mukhtar Ansari, (Dinesh Kumar Singh, J.), 2022 SCC OnLine All 1711
State of U.P. v. Salman, (Shamim Ahmed, J.), 2022 SCC OnLine All 1710

State of U.P. v. Shiv Narayan Singh, (Vivek Kumar Birla and Subhash Vidyarthi, JJ.), 2022 SCC
OnLine All 1708

State v. Braj Rai Singh, (Om Prakash-VII and Narendra Kumar Johari, JJ.), 2022 SCC OnLine All
1707

Straw Board Manufacturing Co. Ltd. v. Union of India, (Neeraj Tiwari, J.), 2022 SCC OnLine All
1730

Sudhir Srivastava v. State of U.P., (J.J. Munir, J.), 2024 SCC OnLine All 5062
Sugam v. State of U.P., (Mohd. Aslam, J.), 2022 SCC OnLine All 1714
Suman v. Vikram Singh, (Vivek Chaudhary, J.), 2022 SCC OnLine All 1755

Suresh Viyar v. State, (Ashwani Kumar Mishra and Shiv Shanker Prasad, JJ.), 2022 SCC OnLine All
1713

Umashanker Rai v. Digvijay Vishwakarma, (Vivek Chaudhary, J.), 2022 SCC OnLine All 1756

Union of India v. Namo Narain Prasad, (Arun Bhansali, C.J. and Vikas Budhwar, JJ.), 2024 SCC
OnLine All 5055

Union of India v. P.N. Misra, (Shamim Ahmed, J.), 2022 SCC OnLine All 1706

Usha Kiran Rai v. Umesh Chandra Rai, (Surya Prakash Kesarwani and Rajendra Kumar-1V, JJ.),
2022 SCC OnlLine All 1703

Ved Prakash Agarwal v. State of U.P., (Syed Aftab Husain Rizvi, J.), 2022 SCC OnLine All 1743

Vijay Pratap Singh v. Union of India, (Arun Bhansali, C.J. and Vikas Budhwar, J.), 2024 SCC OnlLine
All 5061

Virendra Kumar Malik (Goyala) v. Brigadier Subhash Chnada Jauhar, (J.J. Munir, J.), 2022 SCC
OnLine All 1724

Bombay High Court

Ana Elsia Pereira E Mascarenhas v. State of Goa, (Bharat P. Deshpande, J.), 2024 SCC OnlLine
Bom 2927

Arun Nafya Bhosale v. State of Maharashtra, (Abhay S. Waghwase, J.), 2024 SCC OnLine Bom
2915

Ashok v. State of Maharashtra, (Abhay S. Waghwase, J.), 2024 SCC OnLine Bom 2916

Gadekar Ginning & Pressing (P) Ltd. v. Canara Bank, (Ravindra V. Ghuge and Y.G. Khobragade,
JJ.), 2024 SCC OnLine Bom 2924

Gufran Beig v. CBI, (Sandeep V. Marne, J.), 2024 SCC OnLine Bom 2917
Mohd. Ejaz v. State of Maharashtra, (Abhay S. Waghwase, J.), 2024 SCC OnLine Bom 2914
Nandkishor Shivdin Sahu v. Sanjeevani Naresh Patil, (R.M. Joshi, J.), 2024 SCC OnLine Bom 2920

National Highways Authority of India v. Champalal Najlya Pawara, (Arun R. Pedneker, J.), 2024
SCC OnLine Bom 2926

Parasram v. State of Maharashtra, (Ravindra V. Ghuge and Y.G. Khobragade, JJ.), 2024 SCC
OnLine Bom 2919
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Pradhumman Balasaheb Wadwale v. State of Maharashtra, (Ravindra V. Ghuge and Y.G.
Khobragade, JJ.), 2024 SCC OnLine Bom 2923

Rahul Gautam Lahase v. State of Maharashtra, (G.A. Sanap, J.), 2024 SCC OnLine Bom 2913
Shantabai v. Saidur Raheman, (Nitin B. Suryawanshi, J.), 2024 SCC OnLine Bom 2918
Shivaji Education Society v. State of Maharashtra, (R.M. Joshi, J.), 2024 SCC OnLine Bom 2921

Shrikant Gajanan Buradkar v. State of Maharashtra, (Nitin W. Sambre and Abhay J. Mantri, JJ.),
2024 SCC OnLine Bom 2922

Zensar Technologies Ltd. v. Provident Fund Commr.-I, (Sandeep V. Marne, J.), 2024 SCC OnLine
Bom 2925

Calcutta High Court

A. Nagraj v. Union of India, (Arindam Mukherjee and Biswaroop Chowdhury, JJ.), 2024 SCC
OnLine Cal 8372

Abdul Wadud v. State of W.B., (Saugata Bhattacharyya, J.), 2024 SCC OnLine Cal 8360
Abhishek Dutta v. University of North Bengal, (Aniruddha Roy, J.), 2024 SCC OnLine Cal 8374
Agarpara Jute Mills Ltd. v. State of W.B., (Rajarshi Bharadwaj, J.), 2024 SCC OnLine Cal 8381
Alisha Wahid v. State of W.B., (Kausik Chanda, J.), 2024 SCC OnLine Cal 8370

Anant Rao v. Jharna Singh, (Arindam Mukherjee, J.), 2024 SCC OnLine Cal 8357

Anita Sen v. State of W.B., (Saugata Bhattacharyya, J.), 2024 SCC OnLine Cal 8366

Apurba Kumar Das v. State of W.B., (Aniruddha Roy, J.), 2024 SCC OnLine Cal 8365

Babli Saha v. State of W.B., (Aniruddha Roy, J.), 2024 SCC OnLine Cal 8378

Basanti Das v. State of W.B., (Aniruddha Roy, J.), 2024 SCC OnLine Cal 8379

Calcutta Dock Labour Board v. Priyanka Nandi, (Debangsu Basak and Md. Shabbar Rashidi, JJ.),
2024 SCC OnLine Cal 8358

Durbal Ghosh v. State of W.B., (Aniruddha Roy, J.), 2024 SCC OnLine Cal 8375

Faiyaz Khan v. Commr., (Arindam Mukherijee, J.), 2024 SCC OnLine Cal 8384

Kailash Chandra Barman v. State of W.B., (Aniruddha Roy, J.), 2024 SCC OnLine Cal 8362
Kaushik Bhadra v. State of W.B., (Aniruddha Roy, J.), 2024 SCC OnLine Cal 8380

M. Manimaran v. Andaman & Nicobar Administration, (Biswaroop Chowdhury, J.), 2024 SCC
OnLine Cal 8385

Mithu Mitra v. State of W.B., (Saugata Bhattacharyya, J.), 2024 SCC OnLine Cal 8361

Nisha Rani v. Registrar of Births & Deaths, (Biswaroop Chowdhury, J.), 2024 SCC OnLine Cal
8386

Nisha Rani v. Tehsildar, Port Blair, (Biswaroop Chowdhury, J.), 2024 SCC OnLine Cal 8387
Nura Subba v. State of W.B., (Aniruddha Roy, J.), 2024 SCC OnLine Cal 8369
Pamela Sahoo v. Union of India, (Suvra Ghosh, J.), 2024 SCC OnLine Cal 8383

Rabindra Nath Chowkidar v. Andaman & Nicobar Administration, (Arindam Mukherjee, J.), 2024
SCC OnlLine Cal 8382

Rupa Chatterjee v. State of W.B., (Aniruddha Roy, J.), 2024 SCC OnLine Cal 8364
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